NAME OF THE CORPORATE DEBTOR : J.R. FOODS LIMITED AMOUNT IN RS.
DATE OF COMMENCEMENT OF LIQUIDATION 11.04.2023
CLAIM DETAILS OF OPERATIONAL CREDITORS - GOVERNMENT DUES AS ON 14.05.2023
TOTAL
AMOUNT AMOUNT
SL.NO | NAME OF CREDITOR CATEGORY ADDRESS CLAIMED A]::BLIE';‘IED REJECTED
1 Commercial Tax Officer - Operational Commercial Tax Officer - )
GD III, Puducherry Creditor - GD III, Office of the COM No cla%m form
Government Dues|TAX OFF- GD ITI/IAC, received.
. 2,43,183 2,43,183 | Considered
Commercial Tax i
Department, 100 F'T Road, claim as per
Pudupalayam, CIRP
2 Assistant Commisioner Operational No.8, Sub-Jail Road, Not admitted.
(ST) (FAC) Cuddalore Creditor - Manjakuppam, Cuddalore 13,82.21,024 Delayed 13,82.21,024
Government Dues|607001 submission.
Total 13.84.64,207 2,43,183 | 13,82,21,024




